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SHR] JYOTIRMOY BOSU; Sir, I
want to make a humble gubmission.
I have given notice about the trade
union leader, Shri Bansidhar Azad’s
fasting in Ujjain.

MR, DEPUTY-SPEAKER: Mr.
Bosu, it is not fair. If the matter has
not been allowed by the Speaker, you
cannot raise it like this.

Mr. Bagri.

MARCH 2, 1978
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(iii) REPORTED DEATH OR CASUAL LAB-
OURERS IN BHATINDA WHILE DIGGING
SEwWER LINE
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(iv) REPRIED FAMINE CONDITIONS IN
DARBHANGA AND MADHUBANI DISTRICTS
OF BIHAR
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